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MR. CHAIRMAN: No, no; this is a West Bengal-related question.
...(Interruptions)...

SHRI ANAND SHARMA: Sir, you will appreciate what I am going to say because

this is specific to the projects which are waiting environmental approval.

MR. CHAIRMAN: It relates to West Bengal. ... (Interruptions)... Sharmaji, please.
...(Interruptions)...

SHRI ANAND SHARMA: One moment, Sir. ... (Interruptions)...

MR.CHAIRMAN: No, no, please. Itisnot fair. Itis not fair, please. ... (Interruptions)...
I request you. ...(Interruptions)...

SHRI ANAND SHARMA: Sir, the Environment Minister can let us know ...
MR. CHAIRMAN: I am sure, he can.

SHRI ANAND SHARMA: ... how many infrastructural projects, besides West

Bengal, all over the country are awaiting environmental approval. ... (Interruptions)...

MR. CHARIMAN: That is precisely the point. ...(Interruptions)... No, no.
...(Interruptions)...

SHRI ANAND SHARMA: Sir, it is very important.

MR. CHAIRMAN: It is 'besides West Bengal'. That is not the question.
...(Interruptions)... He will certainly share the information.

SHRI ANAND SHARMA: Sir, a large number of infrastructural projects are
waiting...

MR. CHAIRMAN: Mr. Minister, I think you can make the information available.
SHRI ANAND SHARMA: He can send the information. ...(Interruptions)...
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Sewage dumped into river Ganga

*155.SHRI K.T. S.TULSI: Will the Minister of WATER RESOURCES, RIVER
DEVELOPMENT AND GANGA REJUVENATION be pleased to state the number and
details of sewers which dumped sewage into river Ganga as in May 2014, May 2015 and
May 2016?



68 Oral Answers [RAJYA SABHA] to Questions

THE MINISTER OF WATER RESOURCES, RIVER DEVELOPMENT AND
GANGA REJUVENATION (SUSHRI UMA BHARTI): According to various surveys
of river Ganga, in May 2014, May 2015 and May 2016 conducted by Central Water
Commission (CWC) and Central Pollution Control Board (CPCB), 144 drains discharging
average 6614 MLD of sewage and industrial effluents were identified. The State-wise
details of drains are given below:

State No. of Drains Average Flow (MLD) BOD Load (Tonnes / Day)
Uttrakhand 14 444.2 42.8

Uttar Pradesh 51 3811.2 188.01

Bihar 25 579.7 99.50

West Bengal 54 1778.9 95.53

TotaL 144 6614.0 425.84

SHRI K.T.S. TULSI: Hon. Chairman, Sir, what I want to ask the hon. Minister
through you is this. According to the news reports published in the newslaundry.com,
the number of sewer plants that drain sewage in Ganga River in April, 2014 was 22 and
in May, 2016, the number of sewers plants has increased from 22 to 33. The treatment
capacity of the existing sewage plants — there are 55 sewage plants in all — is 1,027
million litres per day. But, according to the answer given by the Minister herself on 18th
July, it has been said that 6,800 million litres per day is the treatment capacity required.
Is that correct?
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SHRI K.T.S. TULSI: Sir, there are 22 major ashrams that are releasing the untreated
sewage water into the Ganga and this number of major ashrams has increased from 17
to 22. What action is the Government taking to prevent discharge of sewage by these
ashrams into the Ganga?
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SHRI RAJEEV CHANDRASEKHAR: Sir, I would continue the line that my
colleague has put to the hon. Minister just now. This untreated sewage is the biggest
risk to water bodies whether they are rivers or lakes. I just want to know from the hon.
Minister, what is the broad regulatory framework, or the broad policy framework, that he
plans to use to ensure that there is some form of tighter regulation on the flow of untreated

sewage into water bodies perse whether lakes or rivers.
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SHRI KIRANMAY NANDA: Sir, through you, I would like to know from the
Minister as to how many sewerage tanks that were set up earlier are presently not

working.
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MR. CHAIRMAN: One question, please.
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